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Criteria for Distribution of Imported
Raw Cashew nuts

1087. SHRI CHANDRAPPAN : Will
the Minister of FOREIGN I'RADE be
pleased to state :

(@) the criteria on which the State
Tlmdmg Corporation is distributing the
Imported raw cashew nuts fo the Indust-
ridlists for processing ;

(h) whether there is any proposal before
the Government for changing the present
Untribution  policy and for preventing
tandertine processing which is now adversely
affecting the industry ; and

c) if so, the suggestions made and
the decisions taken by Government thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE : (SHRI
A GEORGE) : (1) Entitlement of cach
factosy is worked out on the basis of its
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past performance of imports of raw nuts,
export of kernels, and processing capacity.

(b) Yes, Sir.

(c) The suggestions made by the Kerala
Government are (i) the distribution of raw
cashew nuts imported from outside the
country should be confined only 1o the exist-
ing registered and licensed cashew factories
strictly on the basis of cashew workers that
are actually employed in cach faclory.
The factory shall comply with the statutory
commitments to labour and shall not pass
on the quota allotted to it to any other
factory. (ii) A suitoble machinery be consti-
tuted to ensure that raw nuts allotted to
a particular factory is processed there only
and not diverted.

The above
attention,

suggestions are  receiving

Representation to Central Trade Union
Kerula, in the Board of Cashew
Corporation of India

1088. SHRI CHANDRAPPAN : Will
Minister of FOREIGN TRADE be pleased
to state :

(a) whether there is any proposal before
Government to include the representatives
of the Central Trade Union working in the
Cashew Industry in Kerala, in the Board
of Cashew Corporation of India which is
now worhing as a subsidiary organisation
of the State Trading Corporation ; and

(b) if so, the decision taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) No, Sir.

(b) Does not arise.

Training in Hindi for Central Government
Employecs

1089. SHRI SAMAR MUKERIEE :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have issued
any directives to the Heads of Departments
about the training in Hindi for its employees





